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12.35 hrs:
RE: CALLING ATTENTION NOTICE

Shri Bade (Khargone): Sir, may I
make a submission?

Mr. Speaker; The discussion on this
subject is over,

Shri Bade: Sir, I want your protec-
tion in a different matter.

Mr. Speaker: I want protection
from the hon. Member,

Shri Bade: The other day I had
requested you to take up my Calling
Attention Notice on the situation pre-
vailing in Nagar Haveli and the ex-
pulsion of Shri Patel and the reply
from your office was that it will be
taken up on Monday. Now, in the
Rajya Sabha they have put this ques-
tion and the Minister has given a
reply. So, the Home Minister knows
the position in Nagar Haveli. There-
fore, I may be permitted to ask the
Home Minister. ...

Mr. Speaker: If he wants to know
- anything from the Home Minister, he
-will know it privately. He need not
ask him through me.
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12.40 hrs,
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER ALL INDIA
SErvICEs AcT, 1951,

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
1 beg to lay on the Table a copy each
of the following Notifications under
sub-section (2) of section 3 of the All
India Services Act, 1951: —

(i) (a) The Indian Administrative
Service (Cadre) Amendment
Rules 1963 published in Noti-
fication No. G.S.R. 3 dated the
4th January, 1964.

2116(ai) LS—4.

MAGHA 30, 1885 (SAKA)

Laid on the Table

(b) The Indian Police Service
(Cadre) Amendment Rules,
1963 published in Notification
No. G.SR. 4 dated the 4th
January, 1964,
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[Placed in Library. See No. LT-

2322/64.]

(ii) A copy of the Defence of India
(Amendment) Rules, 1964,
published in Notification No.
G.S.R. 135, dated the 21st Jan-
uary, 1964, as corrected by
Notification No. G.S.R. 185,
dated the 8th February, 1964,
under section 41 of the Def-
ence of India Act, 1962,

[Placed in Library. See No. LT-
2323/64.]

CERTIFIED ACCOUNTS OF INDIAN INSTI-
TUTE OF TECHNOLOGY, KANPUR

The Deputy Minister in the Minis-
try of Education (Dr, M. M, Das): I
beg to lay on the Table a copy of
the Certified Accounts of the Indian
Institute of Technology, Kanpur, for
the year 1962-63 along with the Audit
Report thereon, under sub-section (4)
of section 23 of the Institutes of Tech-
nology Act, 1961.

[Placed in Library. See No, LT-
2324/64.]

ANNUAL REPORT OF THE UNIVERSITY
GRANTs COMMISSION FOR THE YEAR
1962-63.

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): I beg to lay on the Table a
copy of the Annual Report of the Uni-
versity Grants Commission for the
year 1962-63, under section 18 of the
University Grants Commission Act,
1956.

{Placed in Library. See No. LT-
2325/64.] .



